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Ram Sharan s/o0
Kellu

Central Administrative Tribunal

Principal Bench
New Delni

CP-64/95 in DA=624/90

HN *BLE SHRI S.Re.-#DIGE,

Thursday, this the 19th day of December, 19596

MEMBER (A

HON 'BLE ORe A UED&UHLLI,NLPBLHng

Ram

c/o Kishan Singh,
Fe1/4~G, East Vinod Nagar,
Delhi,

(By Shri Madhoc proxy for

Mainee, hdvocate)

de

Versus

Shri V.Kefggarwal,
General Man&ager,
Northemm Railuway,
Ba roda House,

New Delhi.

Srri AeKe Jain,

Divisional Railway Manager,
Northern Railuway,
Allahabado,

Shri A«Ke 3ingh,
kssistant Engineer,
Northern Railuay,
Tundlae

(By Wone)

By Hon'ble S.R. fdige, Member (&) ==
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Shri Be3s

esePetitioner

«s ofRespondents

Shri Bels-Madhok, proxy counsel for Shri B.S.

Mainee,counsel for petitioner prays for and is grented

permission to withdrew the Contempt Petition. The

i s . s '
Contempt Petition is dismissed &s withdrawn. Notices

issued to the contemnors are dischargied,.
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(Dr. A. Vedavualli)
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Member (3J)

( Se ﬁg MCJW )
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